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V a M tlw rM  couatructlon of •  Hotel
on SanAar Patel Mmrg, New Delhi.

2000. SHRI DAYA RAM SHA- 
KYA : Will thr Minister of W ORKS AND 
HOUSING AND SUPPLY AND RE
HABILITATION br pleased to state :

(a) th e  n am es o r  th e  persons w h o  h a v e  
b u ilt  u n au tlio rise d ly  a  p a la tia l h o tel in 
an  a re a  o f  32409 s q . ft. o n  S a rd a r  P a te l 
M a r g  ;

fb) w h H t e r t h r  N .D .M .C .  has served  a  
n o t ir r  fo r  th is u n au th o rised  co n stru ctio n  
and im p osed a  fine o f  R s . 32.40,021 an d  
w h eth er a n v  pressure is b e in g  p u t o n  th e 
N D M C  fo r th e  red u ctio n  o f  th e  fine; a n d

(r'l i f  so , w h e th e r  G o v e rn m e n t h a v e  
in vestigated  th e  m a tter; i f  so, th e  o u tco m e 
th e re o f ?

T U P . M I N I S T E R  O F  W O R K S  A X D  
H O U S I N G  A N D  S T T P P l.Y  A N D  R E H A 
B I L I T A T I O N  fS H R I  S I K A N D A R  
I tA K H T I  : M /s l . T . C .  L t d .  has b u ilt
th e  h o tel on S a rd a r  P a te l M artr on a p ie ce  
o f  lan d  m ea su rin g  f> acres leased  o u t to th em  
by th e  L  &  D O  th ro u g h  th e  D r p lt .  o f  
T o u rism . T h e  H o tel P ro ject o f M / s I . T .  
C . L td . w as  a p p ro ve d  b v  th e  D e p tt. o f  
T o u rism  after in vitin t; tenders for the 
co n stru ctio n  o f  a ho tel in  th e  a b o v e  p lo t  o f  
la n d . T h e  L &  D O  has en tered  in to  an  
ag re em en t w ith  th e  C o m p a n y  fo r  th e  
lease o f  th e  la n d  fo r th is p u rp o se . T h e r e  
is , th erefo re, n o  u n au th o rised  co n stru ctio n  
o f  the h o te l o n  th e  a b o v e  p lo t  o f  la n d .

(b) No fine has been imposed by the 
N.D.M.C. on the Company. A compo
sition fee of Rs. 12 lakhs was however 
demanded by the NDMC by serving a 
notice on the company for starting cons
truction without first getting the plans 
approved. The construction was within 
the permissible F.A.R. and condonable on 
payment of composition fee to the N.D. 
M.C. The constructions were otherwise 
within the purview of buliding bye-laws 
and maiter/zonal plan regulations, that is, 
the plans as per existing construction at site 
would have been sanctioned by the N.D. 
M.C. in case the party had applied before 
carrying out the construction. No pressure 
whatsoever has been put on the N.D. 
M.C. for reduction of this amount.

(e) Does not arise.

Scheduled Ca*tea/Tribe. in Clan I 
and II Boats

ow°A%’ BHAUSHAHEB TH-
; 3XlU the Mln,ster of AGRICUL

TURE AND IRRIGATION be pleased to

(a) the number of Class I and Class II 
posts in the various departments of Agri
culture and Irrigation, department-wise 
as on 1 st April, 1978 and department-wise 
percentage of Scheduled Castes and Sche
duled Tribes ;

fb) how many posts of class I and class II 
officers h a v e  been filled  up during the past
3 years department-wise in the Ministry 
and number of Scheduled Castes candi
dates appointed/promoted ;

(c) whether the rules of promotion and 
recruitment to the post are so framed as 
to ignore the Scheduled Castes candidates 
and what checks have been provided to 
ensure the recruit m en t/promotion of can
didates from SC and ST to the class I and 
class II posts against the reserve quota ; 
and

(d) how many class I a/nd class IT posts 
are lying vacant for more than 3 months in 
various departments of the Ministry and 
steps taken for immediate filling of such 
posts ?

THE MINISTER FOR AGRICUL
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a) to (d). 
Information is being collected and will be 
laid on the Table of the Lok Saha.

Extension of dnaght prone area 
programme

2002. SHRI ANNASAHEB GOT- 
KHINDE : Will the Minister of AGRI
CULTURE AND IRRIGATION be 
pleased to state :

(a) whether the Drought Prone Area 
Programme is being extended to 24 more 
districts this year ; and

(b) if so, the district and State-wise 
details regarding the same ?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI BHANU 
PRATAP SINGH) : (a) No, Sir.

(b) in view of (a) above, the question 
docs not arise.

Soyabean Production

2003. SHRI SURENDRA BIKRAM : 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state :

(a) whether Government have taken 
steps to raise the output of soyabean in the 
country ;




